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SHRI V. HANUMANTHA RAO (Telangana): Sir, I also associate myself with
the issue raised by the hon. Member.

SHRI SHADI LAIL BATRA (Haryana): Sir, I also associate myself with the

issue raised by the hon. Member
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Menace of migration and bondage of labourers in KKB.K Region of Odisha

SHRI A. V. SWAMY (Odisha): Sir, this is regarding rehabilitation of bonded
labourers. T am told that there are about a crore of people who are bonded. T am
giving a specific example of Kalahandi, Bolangir and Koraput Districts which would

be of relevance to other States affected by bondage.

Kalahandi, Bolangir and Koraput (KBK) region of Odisha is one of the most

poverty-stricken regions of the country and tops as the most naxalite intensive region

T Transliteration in Urdu script.
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of the State of Odisha. More than 30 per cent of the population are landless and
belong to the SCs and STs. Since the area is drought-prone, large scale deforestation
has resulted in loss of traditional means of livelihoods. This situation results in
distress migration of the people to the neighbouring States like Andhra Pradesh,
Tamil Nadu Kamataka and other States, and also in the Northern States through
middle men from whom they take advance work in brick kilns and get trapped as
bonded labourers. They live in most unhygienic conditions and are forced not to
move outside the colonies or work elsewhere and are not paid minimum wages. With
the dedicated work of a number of civil society organisations and the cooperation of
the officials of host States and Government of Odisha, the labourers are freed and
duly certified as bonded labourer by the host State and repatriated for rehabilitation.
The rehabilitation assistance 1s only ¥ 20,000 and this 1s shared equally by the State
and Centre Governments. And it is also compulsory that the State Government takes
the responsibility of linking the released bonded labourers with the State's social
security and livelihood programmes. The entire process is complex and takes a long
time leading to the released bonded labourers getting back, migrating and trapped
again as bonded labourers. As per the recent study conducted by Aide at Action,
1208 migrant labourers (between 2010 to 2015) were released from brick kiln of
Tamil Nadu, Kamataka and Andhra Pradesh by the administration as per the Bonded
Labour System and Abolition Act, 1976.

MR. DEPUTY CHAIRMAN: Your time 1s over.

SHRI DILIP KUMAR TIRKEY {Odisha): Sir, I associate myself with the concern
expressed by the hon. Member, Shn A. V. Swamy.

SHRI AHAMED HASSAN (West Bengal): Sir, 1 also associate myself with the
concern expressed by the hon. Member, Shri A. V. Swamy.

SHRI ANANDA BHASKAR RAPOLU (Telangana): Sir, I also associate myself
with the concern expressed by the hon. Member, Shri A, V. Swamy.

Need to give stoppage to 'Delhi-Jammu Mail' at Pathankot
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